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No. 11—HILA of 2013/15.—The Haryana Private Universities (Amendment)
Bill, 2013, is hereby published for general information under proviso to Rule [28
of the Rules of Procedure and Conduct of Business in the Haryana I.egislative
Assembly :—

Bili No. 11-—HLA of 2013

THE HARYANA PRIVATE UNIVERSITIES (AMENDMENT)
BILL, 2013

A
BiL
Sfurther to amend the Haryana Private Universities Act, 2006.

Be it enacted by the Legistature of the State of Haryana in the Sixty-fourth
Year of the Republic of India as follows :—-

1.  This Act may be called the Haryana Private Universities (Amendment)
Act. 2013.

Price : Rs. 5.0 (1309
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Amendment of
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2. in the Scheduie to the Haryana Private Universities Act, 2000, after
sertal number 9 and entries thereagainst, the following serial numbers and entries
thercagainst shall be added, namely: —

“10.  Shree Guru Gobind Singh " District Gurgaun
Tricentenary University

1. Jagan Nath University Bahadurgarh (Haryana

12, G.D. Goenka University Sohna Road. Gurgaon

13,  K.R.Mangalam University Sohna Roud, Gurgaon

14, S.R.M. University Sonepat (Haryana)”.

3 M The Haryana Private Universities (Amendment} Ordinance,
2013 (Haryana Ordinance No. | of 2013), s hereby repealed.

(2) Nowwithstanding such repeal, unything done ar any action taken
under the said QOrdinance, shall be deemed to have been done or taken under this
Act.
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STATEMENT OF OBJECTS AND REASONS

The Haryana Private Universities Act was enacted in the year 2006. Under
the provisions of the above mentioned Act five proposals were received for the
establishment of Shree Guru Gobind Singh Tricentenary University at Gurgaon,
Jagan Nath University at Bahadurgarh, G.D. Goenka University, Sohna Road,
Gurgaon, K.R. Mangalam University, Sohna Road, Gurgaon and SRM University.
Sonepat for imparting instructions and providing higher education in various

streams.

In order to alow the sponsoring body of the Shree Guru Gobind Singh
Tricentenary University to facilitate the start of the academic operations of the
University in district Gurgaon from the next academic session, an Ordinance was
promulgated to incorporate the name of the above mentioned University with
location in the schedule appended with “The Haryana Private Universities Act,
2006 at Sr. No. 10. Now the Ordinance is required to be converied in to a Bill.

Further, to allow the sponsoring bodies of Jagan Nath Univasity at
Bahadurgarh, G.D. Goenka University, Sohna Road, Gurgaon. K.R. Mzngalam
University, Sohna Road, Gurgaon and SRM University, Sonepat to faciiitate
the start of the academic operations of these Universities from the next academic
session, a proposal has been formulated to incorporate the names of the above
mentioned Universities with location in the schedule appended with “The Haryana
Private Universities Act, 2006 at Sr. No. 11, 12, 13 & 14.

Hence, this Bill.

GEETA BHUKKAL,
Education Minister, Haryana.

Chandigarh : SUMIT KUMAR,
The 6th March, 2013. Secretary.
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